Li sted on : ) . 2017
Court No.
Iltem:

SECTI ON- | |

IN THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CTl ON

CRIM NAL M SCELLANEQUS PETI TI ON NO 14489 OF 2016
(Application for condonation of delay in filing Special Leave
Petition)

IN
PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO OF 2017
AKBAR ALI AND ANR. ... Petitioner(s)
VERSUS
STATE OF U. P. ... Respondent (s)

OFFI CE REPORT

The matter above nentioned was |isted before the Hon'ble
Court on 27.02.2017 when the Court was pleased to pass the
foll owi ng order:

“As prayed, list the matter after two weeks in
order to enable the |earned counsel appearing for the
petitioners to file the original School Certificate of
petitioner No.2 — Shah Ali son of Shri Mhd. Hanif.”

It is submtted that in conpliance of the above order,
Counsel for the Petitioner has on 28.03.2017 filed original copy
of the marksheet of Shah Ali. Photo copy of the sane is encl osed
herewith for kind perusal of the Hon' ble Court.

The matter above nentioned is listed before the Hon'ble
Court with this office report.

DATED t his the 05th day of April, 2017.

ASSI STANT REQ STRAR
COPY TO

Dr. Sushil Bal wada, Advocate
o ASS| STANT REG STRAR



